RAJYA SABHA [29th November, 2000]

Adverse impact of New Textile Policy on Handloom and Small Sector

*143.  SHRIV.V.RAGHAVAN:t
SHRIJ. CHITHARANJAN:

Will the Minister of TEXTILES be pleased to state:

(a) whether it is a fact that the New Textile Policy announced by
Government will adversely affect the handloom and small sector in the Textiles
industry; and

(b) if so, the details thereof and Government's reaction thereto?
THE MINISTER OF TEXTILES (SHRI KASHIRAM RANA) (a) No, Sir.
(b) Does not arise.

SHRI V.V. RAGHAVAN: Mr. Chairman, Sir, the hon. Minister, in his reply, has
categorically stated that the New Textile Policy will not affect adversely the
handloom and the small-scale sectors. The reply reflects how far the
Government is isolated from the common people. I think, not even the ruling party
MPs will agree with him. I would like to point out that not only the handloom and
the small tpale sectors are affected; even the cotton growers will be affected
because of this pjolicy. Sir, if you go through the comments made by the Press on
the New "Textile Policy, what do you see? For example, the Economic times says:
"the New textile Policy disappoints these industries." Besides this, many other
comments are being made throughout India by the Press and also by mass
organisations. But the hon. Minister is straightaway saying that there is no
adverse affect at all. I want to know whether the hon. Minister would depute a
group of MPs to find out how far this policy adversely affects the handloom and the
small-scale sectors and the small-scale exporting units of the country and how the
New Textile Policy tends to ruin them. That group should . ;> suggest remedies
as to how the small scale sctor, the handloom sectc and the cotton growers
can be saved.

SHRI KASHIRAM RANA: Sir, a large number of associations of textile
industries and the financial institutions have welcomed the announcement of the
New Textile Policy, 2000, by the Government. But Sir, my learned friend has
raised the point of cotton growers. I say that this policy also covers the interests
of the cotton growers. Not only this; the Government has also launched a
technology Mission on cotton. The implementation of this Mission is going on
well. Sir. So far as the New Textile Policy is concerned, I aga’

T The question was actually asked on the floor of the House by Shri V.V. Raghavan.

8



[29th November, 2000] RAJYA SABHA

say that it will not adversely affect the small scale sector and hand loom units. 1
am saying so because, according to the New textile Policy, 2000, the hank yarn
obligation and the Handloom Reservation Act will remain intact. There is no
proposal to repeal or scrap it. Sir, as suggested by my learned friend, at this
juncture, the Government is not thinking in terms of forming a group of MPs to
address the issues related to the National Textile Policy. I do not feel that it will
be good for the mills, if the issues that are related to textile, handloom or small-
scale sectors are discussed by a group of MPs.

SHRI V.V. RAGHAVAN: Sir, my second supplementary is, what will be the
fate of the units of the National Textile Corporation throughout India? Sir, in
Kerala, the N.T.C. units are working well, and they arc well managed. For
Heaven's sake, don't kill them by clubbing them with other loosing units. We have
very few textile PSUs in Kerala. The Central investment is very nominal. So, Sir,
I want a categorical reply from the hon. Minister so that our units in Kerala arc
not sold.

SHRI KASHIRAM RANA: Sir, the Government of India has taken a
decision recently to check the viability of all mills, either fully working or
partially working or closed down. Despite the fact that the BIFR has already
issued winding up orders in respect of some mills, the Government has again
taken a decision to check the viability of these mills. So, there is a scope for
revival or revamping of not only the partially working or the fully working mills
of NTC, but, if found viable, the closed mills situated in Kerala or in any other
part of the country can also be revived.

SHRI S.R. BOMMAL: Sir, I am told, the Government of India has got a report
about each textile mill, whether it is viable or not viable. I would like to know,
according to the report, how many textile mills are viable. There was a demand
by the textile mill workers as well as by the owners that the surplus land available
with them should be permitted to be sold, and whatever money they get, they will
reinvest it for starting a new textile mill. I would like to know whether the
Government of India has agreed to it or not.

SHRI KASHIRAM RANA: Sir, Cut of the hundred mills of the National
Textile Corporation, nearly twenty mills are fully working 45-50 mills are
partially working, "and the rest of the mills are closed down. Sir, the
Government of India has taker- ?. decision for reviving and revamping of the
partially working or the closed mills of the NTC. As per the poljcy of the
Government of India, in order to sell the excess or the surplus land of these
closed mills, we have approached the various State Governments to support
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and cooperate with us. So far as the revival and revamping of the NTC mills
is concerned, I want to say that the Government of Maharashtra has taken a
positive stand. No clear stand has been taken, but a positive stand has been
taken. I think, on that line, most of the mills can be revived.

SHRI JIBON ROY: How long can you play the same record?
SHRI KASHIRAM RANA: Listen, Listen Bear with me.

SHRI JIBON ROY: We passed this law ten years ago. Don't take the House
for a ride.

SHRI KASHIRAM RANA: Sir, I have already said that without the State
Government's co-operation and help in selling the land, how can the
Government of India revive them? I have mentioned that the Government of
Maharashtra has taken a positive stand.

SHRI JIBON ROY: It was decided that all the mills would be revived, but
you are not doing that....... {Interruptions)...

o7t we AR} TR, FA S T FHE A1E 78 2., (TI).@..

SHRI KASHIRAM RANA: On that line, the Government of India is going
to revive or revamp the NTCs closed mills.

PROF. (SHRIMATI) BHARATI RAY: Forgive me. Sir, when I look at the
Textile Policy, I find that it seems to be very, very vague. Some beautiful
English words like technological upgradation, modernisation, export
promotion, exclusiveness of the global market etc. have been used, but it
remains so very vague that it is very difficult to visualise the concrete steps. |
will confine myself only to the subject of the question proper, the handloom
industry.

Part (a) of my supplementary is: what concrete steps do you have for
"market linkages" and "handloom activities to be suitably dovetailed with the
activities of the centres of design?" What concrete steps have been
envisaged?

Part (b) of my supplementary is: We have seen that technological
upgradation and development almost invariably affect women adversely
because in this poor country with limited resources, whenever opportunities
are afforded to us, they arc given to the boy child rather than the girl child. I
give one small example. I went to Howrah. A girl was taking out threads out
of a jute bag. There was a lot of dust. There was a machine in front of her. I
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asked her, "Why don't you make the rope on the machine"? The answer was, "My
brother is my brother. He will beat me if I touch the machine."

This being the reality my question under the circumstances is: what concrete steps
have you thought of—in answer to Dr. Manmohan Singh's question you said this,
and | am quoting it—"to sustain and strengthen the traditional knowledge and
upgrade skills and capabilities of women in the sector"?

Thank you. Sir.

SHRI KASHIRAM RANA: Sir, the hon. Member has said that there are only
beautiful words. The National Textile Policy, 2000....(Interruptions)...

Listen to me. This Policy was formulated to generate more and more
employment in the textile sector..... (Interruptions)...

SRl R AR W), §9 W UC SYWH f$HqHAT HRar S|
. (Fagm ...

SHRI KASHIRAM RANA: I am coming to your point. Sir, the second thing
is that.....

SHRI JIBON ROY: The industry says that 60 per cent of the handlooms will
be eliminated.

SHRI KASHIRAM RANA: I am coming to your point.

The second thing of the Policy is to earn more and more foreign exchange for
the development of the country.

SHRI JIBON ROY: There is a problem of selling India.

SHRI KASHIRAM RANA: The third one is to make our textile sector
competitive in the world market beyond the post-MFN regime. There will be a

free market in January, 2005. It is the duty of this Government to make this sector
very competitive.

io far as the handloom sector is concerned, I am giving some concrete steps
taken by the Government of India.
Sir, so fer as handloom is concerned, the Government has... (Interruptions)...

SHRI JIBON ROY: By your decision, the powerloom industry is being
destroyed, the textile mills are being destroyed. Everything is being destroyed.
...(interruptions).

3t @ HIE Sifed: T TR el 49 81 R8T 2...(FagM)... 39 W i
SR fSEPeA BN AMR...(aY)... I8 1 s 2...(agm)...
120 i 9 &
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20 1 TBI 7 ...(qaE ). ..

37} TR I IAVM: IS 1 31T AR BT (BT 3Tl &...(ALT).... AT
Si T & 84 <l 99U SATET 81 Il X8 § ...(aET). .

oft ST ¥ 31y &% fSRISH IR SHa! 31 S8x1d 8 ....(agm ).
sirrcht wven wra): fora el =rat <) € t et AT
B...(FGHM). .

SHRI KASHIRAM RANA: The third thing it. the Government has just
now (Interruptions)...

3ft iR E@I: TS BIdHY STd1d SIRTY...(FGHT)... They cannot answer.

Why don't you reply? Why do you answer? Let them answer.

Y Shaw ;A Eg IS 81 TR, (au)... T S odd 9
... (aum ). ..

SHRI KASHIMRAM RANA: So far as hand loom is concerned, the
Government has already launched the Decndayai Hatkargha Protsahan
Scheme.” In tcrruptions)...

MR CHAIRMAN: Please sit down ....(Interruptions)... Please sit down.
(Interruptions).... Please sit down. Everybody will get his turn, but not now.
First, let the Minister reply.

SHRI KASHIRAM RANA: Sir, let me complete my reply. My request...
(Interruptions)...

MR. CHAIRMAN: Mr. Jibon Roy, by your intervention it won't be saved.
First hear him. Then, put your question. He will reply to it
....(Interruptions)...Don'i go on interrupting ....Interruptions.... It won't be
saved .....Interruptions... One by one you can put th.3 question. You can put
your point of view,...(Interruptions)...

SHRI NILOTPAL BASU: Mr. Chairman, Sir. the difficulty is. every time
the Government of the day passes the buck to ihe previous Government. It is
better if they hand over ihe povvc to the party who were governing in the
past. Let them answer those questions.

MR. CHAIRMAN: Even then, they are not satisfied.

SHRI NILOTPAL BASU: This is the .ftiuuiMin. You have to protect our
lights also.
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MR. CHAIRMAN: Now, let the Minister reply...(Interruptions)... Let the
Minister reply.

SHRI KASHIRAM RANA: So far as the growth of handloom activity and
welfare of our handloom weavers are concerned, the Government has
implemented the Deendayal Hatkargha Protsahan Scheme from the field to
market. The Government has provided some facilities or benefits for
marketing. The quality of the handloom cloth also has been improved. A point
was raised about the design. I would like to inform the hon. Member that a
design centre for the design of handloom fabric has already been set up in Delhi.

et gvHEd RiE aea: 99y 7819y, YR TR 9R 99 H BuST
SN, 1 IR AR ST ST H Igd 3T AT b+ 37T HUS B B el
45 81 ga! 8, § g |31 | A1 18 g b A el Ba q el aiifd el
EOTRI HOIGR SRISNTR &1 &1 31 STt 7 59 9de | PIs i 9975 &7

it Freft I |Ton: [HURY HElGd, AT QS T SEQR Fdl B {76
fopar, 50 da H # gar1 aredl § & YR B g 7d & <3 &l $d
BS BIc ¥ T, fh WRBR o HHATRAT BT ITh] I 7 b 7Y TR <
afcws 31 el Bl a7 B S8 YR FHYT Td ISR S & oIy ofTed 39elt iR
gRIaTer el & Rarsae @\ & oy war &1 46l dRIs & 9t & gl J91
faeard 2 f SR 31 et oree! ave 9 Rargd gex goilt 3R 964 &l
qreTTHe At e

Hte} gxdies Rig areq: ar gumfa o, ...
st QUMY I AT B TATL...(FEL™).... MU Ub FaTod Hx T
S afaar IRET!

ANt e Rig a1ga:as! o= and | SuTeT 7oIgR 1 WR g 2

SN afereT STRET: AT Sff, | U A1 | |3l Heled | I8 Yol
gredl g b Carersll srqdse (Y & ded gra @ fea giiew 7 o
foram 872 o R @14 &1 foram 2 I 39 97 HROT €2 [oRTT # T g% 7T &7
FIT YHIG 9T 87 3R AT TART U I8 b 23 TRIG B Teb FHER TehTIRI
BT & o Rith STAQR A 81 42 el 9 §3 & SR | R HIRA H HIob! o fired
§¢ 8IS 21 9P HRU TR BB IR IR 8l X2 &l Al bl 91971 & fb
31Tel Ui = I§t H = &R
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PIRAT B A1 a3 i § et 20| ARSI qIoTR § A 6T 91T
Ryt 17 ireTa & F1 9% 2005 T 40 UIRIRTA HRAT 18 81 H S=1 =18l §
o g ufcreael # SR & oy SRR &1 91 DI o149 T T G 1, Yoft

fFrareT 3fiR Mg daiias & @ ASTHT 82

it el T/ rom: GaTaf S, SaTolTol JTTUS I Wi b IR § § I8
el I 6 BuST I Bl U RART A 9 84 11 BOIR PRIS B b
gIRCHT B T3 el 81 9 T ARBR F TSl IS WhiH,
BIed THTelTol e iR TorIeraa urferi) # fory & S99 Ua =141 Siiel, U
S ST SIS e H 3 81 399 84 11 BOIR BRIS Bl IHCT Hell
IR T8 ¥ 50 URUC UGN A IMMeRS! HRE Bl 7, BRI
SR o AR Bl § iR fsaade are 2|

IR, S8l T ™ BT [aTd §, SHTATSN TS B BT g SaraT
ﬁwwwﬁm%a—gaﬁaﬂﬁﬁmi‘ ORI o foram g 3R 7RIS of
BT ®1 S8l IR W) TSRS 8, 98 IR I+ 3l 7= &) Revgdie dxr
TEd & 31R I 73 e o1 ared 2-H a1 Ham fh S el d< g3 € 371d
AT T8 AR el 3191 3% 81 8! © | AflU 89RT il HUS BT SIe § 98 1
JTST 9 IRAT 92T 8 3R gHRT S TRIUIE © 98 TRTaIe Y 11 IR de1 21 S
A GERT F I 3IR BIRAT Y 91 Bl § O 5 SHRT HUIEEE § 98 4
P AT B 60 BOIR HRIS BUY BT YRAUIS ¥ &Il g T BART ol dos IR &
T 43 TR B 3R I1-AT BT IR, ST AR A4S 7 $Hal 98 fdopd dal 2l
oIfh 39 UTforRll & agd T TaIue 1f v 13.42 &9 firel 81 89 orgeT
ngwmwwﬁﬁmﬂmmﬁ%aﬁ?wmaﬁww

|

SHRI SURESH A. KESWANI: Sir, this is a country which has been growing
cotton, this is a country which has been traditionally, like China, one of the
largest producers of cotton textiles. We have implemented various projects to
put synthetic fibre industry on such a large scale. Our textile labour are known
for their skills. In spile of all these facts being available, somehow, our textile
policy has been languishing. On the one hand, we have closed down all textile
mills; our textile sector has been declared as a sick sector by all financial
institutions and banks and nobody wants to touch any proposal for investment
in the textile sector; on the other, the textile labour have been rendered surplus,
they have no alternative places of employment. And the cotton growers' plight
is that they are not getting remunerative prices and they are committing suicide

14



[29th November, 2000] RAJYA SABHA

for wanl of their ability to repay their debts. What type of policy have you
followed? We have another example of China. China was also facing a similar
problem. But now, China has come out of it. Today, China is exporting their
fabrics to the world markets at the price at which even Japan, Korea and
Taiwan are not able to export, and they are unable to compete with it. I think,
some serious soul-searching exercise is required to be done. I would like the
hon. Minister to enlighten us as to how he is going to revive the textiles
industry, as to how he is going to revive the traditional handloom industry
and as to how he is going to re-establish and rehabilitate the textiles workers,
which is the need of the hour.

SHRI K AS HIRAM RANA: Sir, so far as the question of revival or
revamping of the textiles sector is concerned, the Government has formulated
the National Textiles Policy, 2000. The hon. Member has also raised the issue
of the cotton growers that they are not getting remunerative price for cotton.
Sir, I have got the figures with me, the price of cotton which the cotton growers
got last year. Right now, they are getting Rs. 300/- or Rs. 400/- more per
quintal than that price of last year because of the implementation of the
Technology Cotton Mission.

SOME HON. MEMEBRS: Sir, we want a Half-an-hour discussion on this
issue.

MR. CHAIRMAN: All right. There will be a Half-an-hour discussion on
this issue. Now, Question No. 144,

Households Engaged in Handloom Activities in Andhra Pradesh

*144. DR. DASARI NARAYANA RAO: Will the Minister of TEXTILES
be pleased to state:

(a) whether Government have conducted any census to find out the number
of house holds in Andhra Pradesh who are engaged in handloom activities;

(b) if so, the findings thereof;

(c) what steps Government have taken for the welfare of these households
at least to ensure that their male members are not forced to commit suicides;
and

(d) what contribution is being made by the State Government in this regard?

THE MINISTER OF TEXTILES (SHRI KASHIRAM RANA): (a) to (d)
A Statement is laid on the Table of the House.
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